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DELHI LEGISLATIVE ASSEMBLY

Bulletin Part-1
(Brief Record of Proceedings)

Wednesday, the 27" November 2002/ Karthika 6, 1924 (Saka)

Question Hour: Starred Questions 39-42 and 44-45 were asked and replied. Replies to starred
questions 43, 46-58 and Unstarred Questions 58-118 were laid on the Table.

Papers laid on the Table of the House:
Shri Mahender Singh Saathi, Minister of Fmance laid copies of the followmg Notifications on
“the Table of the House: '

1.

2

3.

Notification Dated 23.7.2002 regarding ‘Delhi Sales Tax on Works Contract
(Amendment) Rules, 2002.

Notification Dated 9.10.2002 regarding sales tax exemption to the Embassy of the
Republic of Surinam in New Delhi.

Notification Dated 10.10.2002 regarding sales tax exemption on refrigerators of
capacity up to 170 liters.

Notification Dated 1.11.2002 regarding sales tax exemption to the Embassy of the
Grand Duchy of Luxembourg in New Delhi.

Notification Dated 20.11.2002 regarding reduction of sales tax on Bullion from 1% to
0.5%.

Notification Dated 20.11.2002 sales tax exemption to the High Commission of the
Republic of Mozambique in New Delhi.

3.02  Special Mention (Rule 280):
PM  Following Member made special mention under Rule 280

3.28
PM

et

p e .

Shri Nand Kishore Garg

Shri Veer Singh

Shri Brahm Pal (Minister of Development intervened)
Shri Jile Singh Chauhan

Shri Jai Bhagwan Aggarwal

Shri Roop Chand

Shri Amrish Singh Gautam

Shri Puran Chand Yogi (Minister of Health intervened)
Shri Mahender Singh

O Smt. Darshana Ram Kumar

Motion regarding adoption of Reports:

Shri Mukesh Sharma moved the following Motion: ‘that this House adopts the Preliminary
Report of the House Committee to consider the issues relating to allotment of land under
the 20 Point Programme’ presented on 26" November 2002.

The Motion was put to vote and adopted.
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LEGISLATIVE PROPOSAL

Consideration and Passing of Bill:
Dr. AK Walia, Minister of Health moved that the “The Delhi Nursing Homes Registration
(Amendment) Bill, 2002 (Bill No.11 of 2002)” be taken into qonsider?,tipn;_

The Motion was put té %‘ée"anﬁ’ﬁﬁbf)ted? - _
Dr. Harsh Vardhan participated in the debate. . i 7

The Bill was considered clausé-ﬁ}'ié:e'.

Shri Nand Kishore Garg movéd the ‘f‘oliovéiﬂgj amendment:
“In Section 3 of the Bill, the words ‘third year’ be substituted by ‘fifth year’.
The armendment was put to vote and negated. e T

Shri Nand Kishore :Gairg-rﬁ‘(jved the following amendment: ‘
“In Section 4 of the Bill, the words ‘third year’ be substituted by ‘fifth year” -

The amendment was put to vote and negated.

“The Minister of'l};fééfth fnoved that the Bill be passed.

The Motion was put to vote and adopted.

R T LR

Smt. %@L@W@y called the attention of the Minister of Health towards'the tecent spurt of
HIV 1irféction in Delhi.and the need to control the menace on war footing.

The Minister of Health replied. _ '

Smt. Kiran Chaudhary sought clarifications'and the Minister, of Health replied.

House adjourned for tea break.
House reassembled.

Short Duration Discussion i e R s ,
Shri Jile Singh Chauhan raised Short Duration Discussion .on the need for regularization of
unauthorized colonies and providing basic civic amenities therein. '
(Hon’ble Deputy Speaker in chair) rien , g3 v il
The following Members participated in the discussion: g o g IARAT T

Shri Bheeshm Sharma gl goadt Gfc
Shri Surender Kumar ygiid ey Ages il
DrJagdjshMukhl T : ‘;l .. o™y Vgt it
Smt. Meera Bhardwaj Man eSS e =g
Shri Ram Singh Netaji B '
Shri Mohan Singh Bisht -
Ch. Shish Pal e oy grpi s T MRS
Shri Roop Chand
Shri Nand Kishore Garg

000N QLW -

H i e e o prpae iy ) gpsrip by Ll

The Miflister of Health replied;. st 7 1% ™5
The Flouse adjourned for the dal s ety oD

b November 2002 SK Sharma

Delhi

Secretary
2
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